IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD \

¢ O.A NO. 571/94, N
Date of Crder: 10~-5-94,

Betweens
1. B,Tata Rao 6. M,Simhadri Regdy. J :
2. P.V.Raju, 7. GiWarring. 3 j
3+ P.S.N.R.Reddy, - 8. D.Ganga Raju. !
I‘I i
4. B.Prakasha Rao 9. M.T.Bumar " d
5. A.Trinadha Rao 10. K.J.P.Rao. ; .
(X} Applican_?ts.
and !

1. The Divisional'Railﬁay Manager,

S.C.Rly,VijayaWada.
2. The Senior Divisional Personnei Officer,
S.C.Rly.Vijayawada.
3. The Senior Divisional Mechanical Engineer, o -
- SeCeRlys, Vijayawada. . . : ]
“e FJAMOS 26+ Abdul Ayub Jani
5. Charles D.A.Glower 27+ N.Suresh Kumar,
6. P.Sailesu (RR ¢ to 27 are working under Y
) ) the control of Loeco Foreman 4
7. Md.Khajavali SC.Rlys, Vijayvawada., L“V‘
8. K.Krishna Murthy Y N
‘ - 29. D«V.Ramana,
10. T.E.I.Stewart. 30. M.M.Sai Kumar.
ll. D.SriniVaS 31. Y.Nagendra Babu.
12. D.Ramakrishna 32. Ch.Sétyanarayana.
13+ P.Koteswara Rao 33. J.Srinivasulu.
14. D.Poul, 34. Ch.Ram Baby.
CRAt T voe SevIVOHGNNANAs,
18; gk.Masthan_ ‘ 36, T.Thirupathi Swamy
17. Abdul aziz. 37+ D.sVenugopal.
18. T.N,V.Sesekhar 38. C.Prakasa Rao
19. G.Mehar Baku. 39. D«M.D.Vali Basha.,
20. P.V.Seshaiagh. 40, Ch.Srinivasa Rao. ,
|
21. N.Dayakar 41+ Md.Mahaboob Al am, ﬂ 1
22, E.sambasiva Rgo 42, $.Seetharaman ﬁ
23, P.Augustian}Raju. : 43. R.Venkateswara Rao, |
24, M.Naga Raian T T :
PR uov.g.DQUuKmMurthY. (RR. 28 to 44 are working under

control of Chief Traction
Foreman, Vijayawada).



LY

45, K.P.Suryanarayana,
46. M.V.K.Mohana Rao

47. Ch.S«.R.C.S€khar RaoO.
48. N.Soorapa Raju.

49,
50, N.R.Paramanandams

51. G.Marali Krishnae

524 PuvtﬂQSatyanarayana.
53, G.GOpa;akrishna Murthye.

M.Venue.

54, P.Srinivasa RaCs
55 B.V.B.Krishna Reddy.
56. S.Venkateswara RaoC,.
57. W.Narasinga Rao, '
58. S.Kishore Kumar.
59..

PRV ]

61.
62.
63, Y.Srinivasa Rao
64,

ch.Satvanarayana-
;\.L\ldgt.‘-gwara ﬁaO.
K.Y.Unnikrishnani.

1.Sudhakar RaO.

DeRamesha

it

66. YeBabu Rao
67 . Ch.Naga Eajus

T Poreman,

For the Applicantss Mr .B.G.Ravindra Reddy,

For the RESpondentss Mr.af U A10W¥B&£1

79.

- .
68, P.Ramesh. :
69. K.Venkateswara Rao.
70. P.Muralil Krishna.l
71. P.Chinnaiah, :
(RR 45 to 71 are woiking under
+he control of asét .Mechanical

Engineer(Loco),Rajahmundry,SC.R

72, G.Suresh Kumar, Diesel AsstgGu
73, p.Ramakrishna -

74. A.Chittaranjan Babu.

(RR 72 to 74 are working under

the control of Asst.Loco For '

(R.E} Guntur, S-CsR1ys)

75, P.Karimulla Khan.

N ,Arguna Rao
Sk .Noor Ahmed Jani &

77.
78.
D.Poornachandra Rao

80, P.Srinivasulu

- Vankat onrm ot e
8l. GhplBh Reo

83.
g4, V.V.L.N.Murthy
g5, G.Sunanda Kumar ,

. B.R Tryd et = "
g?. K.Jgggkumar._

88.B.Ananda Rao
89.
90.
91.
92. James P.M.Dias

J.Dur Prasad ‘ .
93. _luu*géuc asattor otrTraction

s . Aruna Kamaz i

S.Parumal
5.Jakeer HussS ain

Ch.Pratap Xuamar

_ <-—mT
S.C.R1y, Birtagunta). .. Respohdents.

1
»

agvocate, .

sC for Rlys.

oy




”~ ~3-

CORAM: !
THE HON'BLE MR.A.B.GORTHI : MEMBER(ADMN)

AND - - i

THE HON'BLE MR.T,CHANDRASEKHAR REDDY MEMBER(&UDL) u

e e =

The Tribunal made the following Orders=-

Heard both the learned counsel, ﬂ \

Admit. The learned counsel for the spplicant has drawnx
attention to an order dated 13-4-~94 in 0.A.440/94 wherein the
applicants were given certain Interim relief. The contention oi
the counsel for the applicant is that the applicants in the preﬁ
OA are similarly situated as those in OA 440/94. |

1
The gpplicants in the present OA are thosé who are worki
as First Fireman/Diesel Assistants under the Respondents. Conseq
tly, we find that the applicants herein should als¢® be given simi
interim relief as given to those in OA 440/94. Accordingly, we
pass the following interim ordegfor consideration for promotion ti
the POSt.Ofu§h82§S£'UL responaents 4 to 93 should kot be conﬁiderq
for promotion to the posts of Shunters till cases of such of the
promotees to the posﬁ[of First Firemg@n who were eligible for
consideration for promotion to the post of First Fireman by 30th
May, 1989 are considered., This interim order will ibe subjedt to
the result in this OA.® “
. S —erorus Lo Wi U-U=YE 0 Ieply in the
meanwhile, “

MA. 351/94 seeking permission for filing single OA by
all the applicants is allowed.

: )

l, The Divisional Rallway Manager, $.C.Rlys, Vijayawada.

2. The Senior Divisional Personnel Officer, S.C.Rlys,Vijayawada.
3. The Senior Divisional Mechanical Engineer, S.C.Rly,Vijayvawada.
4, One copy to Mr,B.G.Ravinder Reddy, Advocate, CATiHyd.

5.0ne copy to Mr.ﬁﬁ[}A;QMMMAC» SC for Rlys, CAT.Hyd.

6. One spare copy. "
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